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CENTRAL ADVINI STRATIVE TRIBUNAL ALLANHABAD BENCH

allahabad this the Q™  day of Becondyr . 1994,

Hon'ble Mr, Justice B.C. Sakserna, Vice=Chairman
Hon!'!ble Mr., K. Muthukumar, Administrative Member

Originael Applicstion no. 83 of 1992,

I Dilip Kumer,S/o sri Om Prakash, Guard, Railway
Guarter no, 511B, Lelitragar, Allshabad.

2. Pradeey Kumar Yadav, S/o sSri K.L. Yadav, R/o0
367/322, 'Mohatshimganj, Allzhacad.

o e o h\plicantS.

Counsel for the Applicant sri sunil Rai

Vers us

1. The Unicn of Indié through the General lanager,
N. Rly. Beroda House, New Delhi.

2, The Divisional Railway Mgnager, Northern Railway,
»\ll ahabad
3 The Senior LCivisional Commer01al Superintendent

N. Rly Allehabad.

4. The Senior Divisional perscnnel Officer, N. Rly
Allahabad.

3] The senior Divisional Accounts JUfficer, N, Kly,
Allechabad.

«+s Respond:znts

Counsel for the Respondents Sti A.V. Srivasteve/F. iathur
Sri B.B. Paul,

Alongwith
Original Apclication no. 406 of 1994
1. Subhash Chandre, S/o sri Raje Ram, R/o 407, Rejapur,
DlStt. f\&gahabado
2. ﬂﬁﬁ %a%ugar, >/o X. Prasad, R/o 317, K D.S.A. Ground ﬁ

\Vers us

1. ﬁ@eRQ31?n O:Lndla through ih hvereral Manaaer

Hcuse, Néw Delhi,

2 The pivisional Railway lManager, N. Rly Allahabad.

\
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The senior Divisional Comierciel, Superintendent

N. Rly Allehabed.

.s« Respond=nts

5riginal Acplication no. 110 of 1993

Syed Nizam Hussain, S/o Syved Ali Hasan, A/a 29 yrs.

R/o Mohalle Chiktoli, P.S. Husssindbed, P.O.

Japla, District pelayum.

Ragubir sharsn Xharwar, S/c Sri S. Sunder, A/a
R/o 877-4 Shastri Colony, Distt Mugalssrai.

- Vers us

Jnion of Indie, through General Manacer, 1.

ee. Appilcents

Railway Board, Basrods House, New Deiri,

hief Commercigl Superingencdent, N. kly Barods

ouse. New De

Divisional Railway llenacer, Northern Railway

Nawab Yusuf Road, Allahabad.

Senir Divisinel Comrerciel Superintendent,

N. Rly Nawab Yusuf Roacd Alighabad.

.+ «. Respondengs

Originsl Applicetion noc. 39 of 93

Nirgle singh, S/o #, 3ingh, a/a 30 Yrs, R/p

Ram Bssic Vidalaya, Darganj, Allahcbad.

Taraek ath Fandey, S/o B.D. Pancey, 4/8 30 Ygs.
R/o Village Kewalpur, Post Beri-Visae, District

varanasi.

Kamla Kant shukla, S/o P.N. shukla, R/o Rem Bcsic

vVidyalaya, Dareaanj, ~llshabsad.

Amar Bath, s/o Mangru, R/o Ram Basic Vidyalaye

Daraganj, Allahsbed.

Sushil Kumer Tripathi, S/o K.S. Tripathi, R/o
Vil.ege Laxshagraeh, Post Lakshagarh (kEandia),

Pistt. Allahabad.

Shyam Shanker sShukla, 3/o0 Sri R.S. Shukla, R/o0

Vaishno Ashram Ram Basic Vvidyalaya, Daraganj Distt.

Allahabad.

Mersus

eee prlicants.

Union of Indiaé thrcuagh Senerel wsignager Northemn

Railway, Baroda House, New Delhi.
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Chief Commercisl Superintendenrt, Northern Rai lway
Baroda House, New Delhi, .

Divisional Railway Mansger, N. Kly, Allahabad.

Senior Divisional Commercial Supreingendent
N. rnly Allahabad.

... Respondents

~

Criginasl Application nc. 388 of 1993 §

Fazal Karim. ~/o Mchd. Kadim, R/o Village Chakiya,
House no. 104/241 Rpost Office 3.F.0. Distt Allahabad.

Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Railway Colony smith kKoad, Allchsbad.

sss dpplicants
Versus

Jnion of 1ndia, throuigh General Manazer, Worthern
Railway, hailway Board Barode House N, Delhi.

Chief Commercial Superintendent, N. Rly Baroda ~
Hogse, New Delhi.

Divisional Railway Manager, Ncrthern kailway
Allahatad.

Senior Divisional Commercial Superintendent.
Northern Railway Nawab Yusuf Road Allahabad,

.... Respondents.

Criginal Apwlication no. 32 of 1993

Qamnrul Hesan, Afa 29 vre s/o Late sri S.N. Hasan,
R/c¢ 121Dariyekbad, Jogighat, Allahatad.

... Applicab

\Versus

snicn of India through Gerral Manager N. Rly, Rly ;
Boadd Baroda House New Delhi,

Chief Commercial Superintendent, N. Rly Baroda,

House, Nev Delhi,
\Qz;é\/
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35 Divisional kailway Manager, Northern Railway, {
Nawab Yusif Road, Allahabad. '
4, Senior Divisional Commercial Superintendent,

Northern hailway alishabad.

. _ _«s.. Respondents

Te Original A pplication no, 1782 cf 1992

1 vinod Kumar Sherms, ~</o Shri Chsbi Lal, R/o 17/A
Lahia Marg, Allahabad.

‘ =

«ces Arplicant

% i Versus.

_Boarﬁ,*ﬁem Delhi, ;:im;;A_ﬁ:'; =

2; The ;eneral Menager N. Rly Baroda House, New Delh:. =
3, The Divisional Rallway;ganager,~N.-R1y4Allaabad. ®
V'ii"‘f"'"‘“‘:’:“““‘»'\':g: T e s == :—::;: - ; _; s , e e ,_é

i - .e.+ Respondents
- - R e s

!
i > e -k

8. Original Apvlicetion no. 1534 of 1992

l. Shvyam Narain singh, 3/0 R.N. Singh, K/o Will & Post
i Jemnauli, Distt. Bdksur, bihar.

|
4 iy
e —————— n‘mv.,'nqmq:ﬁpﬁhr“ mtwm“k

a8 Ravindra Tripethi S/o sri S.C. Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil .Phoolpur Allahabad.

3. Ram Bharat, S/o sirdhari Lzl, R/o Deogalpur, Post g

Ma Mau Aima Distt. Allahatcad, I
cowe Applicant ;
|
i
Versus {
s

1. Union of India, through Secretary Reéilw:zy Board,
Rafi lMerg, New Delhi,

2. General Manager, Northern Railway, Reilway Bhewan

(Baroda Hous) New Delhi. \
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3. Chief Commercial Superiniendent, N. Rly RsilBhawan |
(Baroda House) New Delhi, d

4, Divisional Railway Manager, Northern Railway,
‘D.ReMe. Office Nawab Yusuf Road, Allahabad.

8. Senior Divisional Commercial Superintendent, N. ‘RT"—____"
D.R.M. Office, Allzhabad. il

..« Respondents

9. Original Application no.352 of 1992

1. Rajendra Prasad Pandey, S/o Sri S.P. Pandey,
R/o Vill hanhoopar P.0O. Pahara, Distt. Mirzaspur .

.

-~ ees—Applican

Versus =

Jnion of india through General Maneg
New Delha »

10. Original Application no. 430 of 1994.

l. Rajendra Kumar, S/o Sri F.N. Jaisawal, R/o 225
Gandhi Nagar, Mutthiganj, Distt. Allahabad.

2., Remesh Chand, S/o Sri Late Hari Lal, R/o 19/216
Luker Ganj, Dlstt Allaébad.

cee Applican'ts

Versus
1. The Union of India through the General Manager
N. Rly Baroda House, New Delhi,

2. Divisional Reailway Manager, N. Kly Allahabad.

eni P 3 s . .
S ©T Divisional Gommervial Superintendent,
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N. Rly, Allahabad.

«ee Responderts

lle OQOriginal ppplication no. 400 of 1994

1 Ram Niranjan Singh, A/a 38 Yrs, 8/c Sri R.N. Singh
R/o 183=-Alopibegh, Allzahabed.

25 Km. Shashi Srivastave, A/A 26 Yrs, D/o Sri V.N.
Srivastava, R/o 1 Dhinghwes Khothi, alopibagh,
Allehabad.

Sl Cinesh Kumar, a/a 35 Yrs, S$/o Sri G.S. Lel Srivestave
R/o Vvillage & Fost sinchore, Distt. Mirzaepur.

eso« Applicents

versus .
1. Jnion Of India, through General jignag:-r, Northern
Rei lway, Reilway BRoard, Rarode House. N. Delhi

2 Chief Fersonnel Officer, N. Kly, Baroda House.
““ew Delhi,

3% Divisional Railway Manaser, Northern Railway, Nawab
Yusuf Road, Allahabad.

4, Senior Divisional Commercial Superintendent
N. Rly, Allahabad.

.+« Respondenss,

12, Original Applicetion no, 399 of 1994

% Kadir Ahmec¢, S/o Sri Abdul Shafoor Khen, A/e 30 Yrs
R/o 182/K/1, A.D.A Colony Rajroopur Allshabad, f

or Brijesh Frasad, 5/o Sri Nerain Prssad, aAfe 26 Yrs,
in/o 93-iiatiysra Roadm Alopibsgh A tlanabed.

S Kemle®h Singh, 5/o sri R.m Bsli singh, a/e 37 Yrs,;
R/c 129 alopibagh, Alliehabad.

4, Rajesh Kumar, S/o Narein Prasad, a/a 28 Yrs, R/o
544 Colonelgsnj, allahabed.

o3 Arun Kant Srivsséve, S/® sr.: M.P. Srivasteva,
a/a 3 Yrs R/o Azad Square, i<.mbagh, Allahsbad.

6. Km, Vibha sarswat, D/o S.K. scrswat, a/e 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allszhabad.

7 Km. Abha sarswat, D/o S.K. Sarswat, afa 27 Yrs
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/6 133-3C, Lead Road, Railway Colony, Allahabad.
Be Ravi Shenkar Srivaétava, S/o Sri Prem Kumsr,
A’a 26 Yrs, R/ 130-C/51-L Rajroop=pur,

Allehabad.

.. Applicants

\ler sus

s Jnion of India through General Maneger, N. Rly,
Railway Board, Baroda House, New Delhi,

20 Chief Personnel Cfficer, !N. Rly Barcde House,
ivew Delhi,

3, Divisional Railway li¢nazer, N. Rly, 4 llchabad.

4, Senior Divisionsl Gommerciel Superintendent, N. Rly
‘sawab Yusuf Road, Allanabad.

eees Respondents

13, Criginel Application no. 397 of 1994

. Piyush Kumer Dwivedi S/o K.K. Dwivedi, Afa 29 Yrs
R/050-A iadhwspur xllchabad.
2% R.mesh saren §/s Hari Bhcnker Lal, A /& 34 Yrs
R/o C-27/273=3, Indien Fr-ss Colony Jagatganj,
varanrssi,

3% Re jeev Kumar Srivastava, S/o P.M. lLal, a/s 30 Yrs
R/o0 CK=63/209-A Chcti Piyarie Districi, Veresasi

4, Amulya Kumar Gupte, S/c sri N.K. Gupte, a/s 30 Yrs
R/o 17# yurana Katra, aAllshsbed.

5. Surendra Kumer S/o K. Lal a/e 30 Yrs, R/o Vill. g
Fost Halimpur, Distt. Veranasi.

6l Rakesh Behati Srivasteve, $/o K.B. Srivastcva,
A/ 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allahabad.

e Priya Kant Srive:ztave, S$/o sri A.N. Lal, a/a 35 Yrs
R/o S=1/64-2G Chupe-Pur, Distt. Vererasi.

£ Fraveen Kumer 3/o0 Sri : .Prakaesh, 5/a 28 Yrs R/o sShiv
3/13-K-8, Nawalpur Colony, leerapur Basahiee,
Varanasi,

ees Appliceants

Vers us \\
Ryt~
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1. Union of Indie, through General Manager, N. Rly,
Railway Board, Beroda House. New Delhi,

2 Chief Fersonnel Ufficer, Northern Reilway, Berods
House, New Delhi,

an Divisionel Railway Manager, Northern Railway, Nawsb 3

Yusuf Road, Allahabad. -

1

4, Senior Divisional Commerciel Superintendent !.. Rly

Nawab Yusuf Road, Allehabad,

..+ Respondenss,

14, O0Original A pplicetiorn no., 1702 of G2

1: Rajendra Prased , Afa 24 Yrs, S/o Sri Rej Behadur
singh, R/o Vill Khapeti, Post Khapatia, Distt
Allahabad.

2. - Dharam Pal Singh, 4/e 32 Yrs, S/o L.R. singh, R/o

vill, Shambir Singh Pur (Sewzen) P.O. Aurai,
Distt. Varanasi.

3. Mahesh Prasad, Af/a 35 Yrs, S/o 3ri Remji Prssad
R/o iiohallsa : ersurempur, Post Mughslsarai, Bistt
Vardnasi.

4, Munna Lcl, a4/a 29 Yrs, 5/c Sri Cheddi Rém R/o

@@ Vill Chandhasi (Khuswaha Besti) Peost Chandhasi,
Mugalsaria. Distt. Veranasi.

ee. Applicants

Versus

e Union of India, through General Maneger, N. Rly
Baroda House, New Delhi.

24 Chief Commercial Superintendent, N. Rly, Baroda
House, New Declhi,

3. Divisional Reilway Mcnaeger, N. Rly Mawab Yusuf Koad,
Allahcbad.

4, Senior Divisional Commercial Superintendent, DRM

Office, Allahabud,

. .e ilespondents

15, Original A oplication no., 1227 of 1993

1, Lal Bahsdur, S/o sri Jhanra, a/a 28 Yrs, R/o vill

\
Qb .
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bhawarohi, P.O. Sindhaur, Distt. Mirzapur

2, Kishorilal, s/o Jhanna, A/a 32 Yrs R/o Vill, Bhewaroh:
P.0. 5indhaur, District- Mirzapur.

A horilel, s/o Jhanna, Af8 30 Yrs, K/o Vill RBhawarchi,
P.0O. Sindhaur, Distt. Mirzs .ur,

4 Dinesh pPrassd, S/o Sri Shvnatn Prasad, A /e 32 Yrs
R/o vill & P.O. Beraini, Distt. Mirzas ur

S Kam Subhag, 3/0 Sri D. singh, A /& 27 Yrs, R/o
vill Murahuan, P.O. Shikargenj Distt. Varanasi.

6. Sunil Kumer, S/o sri Bansni Lal a/a 31 Yeras
r/o B.F. 285 Ravi Nagar Colony, Neer Keli yaaoir
Mughalsaraei, ‘iarsnasi.

«s« Applicants,

Ver sus

1. Jnion of India through General jManager, N. kly Rail-
way Board Baroea House. New Delhi

2 Chief Personnel Officer, N. Rly Barods House, New
Delhi.

Divisional Ruilway Menc.ier, Northern Railway,
Newap Yusuf Road, A llatiec-c.

4, Senior Divisional Commercial Superintendent
Lo Rly, Navao Yusuf Rozd, allahabad.

.. Respondents

16, Original Apgplicaticon no, 873 of 1993

1, Santosh Kumaer Dvivedi, S/o Late Sri R.M. Dwivedi
i/o Vill & Post Sindthora, District Mirzapur

2. Ranchir <singh, S/o Ss.N. singh, r/o vill sultanpur,
P.O. Makhme}p ur Distt. iau,

3 virendra Singh, s/osri S. singh , r/o vill Rampur
Post RampurDhamave Ditt. 4Allehsbad.

4, Jitencra Bshadur Ssingh, s/o sri A.Singh, r/o
vill and Foust Rampuar Dhamave, Bistt. Allshabad.

% Reén Vijei singh, s/o B.%. Singh, r/o vill g po:t
Aempur Dhamaeva, Bistt 4llahabad. '

6. Vinay Ku-~ar Singh,s/o sii .‘shesh singh a/a 22 Years
r/o vill ¢ post Rempur, Dhamava, Distt. allehsbad.

7. Bodha singh, s/o s-i R. Bahadur, r/o vill chadpur,

. e | — g e et —py P — 4
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— _ post Bhiteura, Distt. Fatehpur.

8, ram ¥Kripal singh s/o sri A . singh, R/o Vill Sahimepu,
post Bhitesure, Distt. Fatehpur.

9. Kunwar Rajendra Sinagh, s/c sri J.b. Singh, &/o0
Badi liadari, Fost Siswen, Distt. Allahabad.

10 Régnvendra Pratep Singh, s/o sri V.singh r/o wvill
Churiyani, posi churiyeni Distt. Fatehpur.

g I .C. Mishra, s/o R.S. Mishra, r/o vill Jathi rost
Mahidcinpur, Distt. Allahebad.

12, Hardwer, S/o Rem 3ingh, r/o vill and Post Kaunisa
Distt. Azamgarh.

13. Ajai Kumer Srivastava, S/o sri (Late) Saheb Lal
- Srivastsvae, r/o Vill & post Sindthora, Bitt.
Nirxa.ur. : }

14, Anent Fathak, S/o S.N. Pathak, r/o B=-24 G.T.E.
Karelli Allahabead,

15. Kunwar Surehdra Ssinch, s/o J.B. Singh r/o Vvill
Beli Madari, post Siswan, Distt Allahabad.

16, Ramesh singh, s/o M. Singh, r/o vill and post Rampur | |

Dhamava, Distt A .lahebad. ,

17. S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga ‘“agar
Colony Varanasi.,

18, Hishaemuddin, S/o sri Sahauddin, r/o 537-A Shanshyam
Nagar Colony Allahcbad.

ee. Applicants

Vers us

b Union of Indie, through jenerel Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi.

5l Chief rersonnel Ofiicer, Northern Railway, Barode
House, MNew Delhi,

2l Divisicnal Railway jfen.cer, Northern Kailway,
Nawab Yusuf Road, Allshabad.

4, Senior Divisionel Commerciel Superintendent,
Noethern Reilway Allahclbad,

. «» Respondents

\
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, Originel A pplicetion no, 779 of 1993

1, ilahesh Kumar, S/o sri H. lal, r/c New Lasker Line,
Furena Baihrsne, Allahebad,

.+ Applicants
Vergus

l.- The wnion of India through the General Menscer,
northern Railway, Bsrods House, New Delhi.

2 The Divisional Railway Menager, Northern Ralilway
Allahsbacd.

3 Tre Scnior Divisional Commercial Superintendent
Northern Reilway allcnabad.

4, The senior Divisional pPerscnal Officer, N. Riy
Allshgbad., 2

e The Senior Divisional Accounts Officer, N. Ely Allahal

..+ Respondents

1®. Crigincl Applcation no.746 of 1993

i Samarnath singh s/o Salik Ram &/o vill Kureh-Khurd,
P.C. Mugaelsarai Distt }ugalsarai.

2. Om pPrakesi Sharma, S/o Late sri puttoo Lal Sharme
@fa r/o vill parshurampur (sikatia) p.O.
Mugelsarai, Bistt Mugalasria,

oo+ Applicants
Versus

1e Union of India, through General Masnajer N. Rly
Railway Board, Baroda House. ‘‘ew Delhi

2. Chief Personnel Officer, N. Rly Barode House
N. Delhi.

3 Divisional “.cilway Manager N. Rly Allshabad.

4, Senior Divisional Commercial Superintendent, N. Rly

Allahabad,

Respondents

Original Application no. 530 of 1993

Ramesh Chandra, S/o Sri R. Cherag,r/o vill
Jmarganj P.S5. Raipur, Tehsi Machlishahr, District
Jaunpur. \




e

10,

i

29,
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satya prekesh, s/o adhya, &/a 30 yrs r/s vill
Rempur Sawai, P.0O. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

Jemune rrased, s/o Srinsth r/o Gopalpur, p.c. Rampur

Tehsil patii, Distt pratapgarh.

Sri Rem Singh s/c sri Murali, a/a\29 yrs r/o
Vill Behdaul Khurd, P.O. Surwen Misirp ur,
Tehsil Patti Distt. Pratapgerh.

Uma Shanxer, S/o sri Chote Lal r/p vill Banbirpur

F.O. Raipur, Tehsil Machlishghr Distt Jaunpur.
Laxmen Singh, S/o svi jurali, r/o wvill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil patti

Distt Pragpgarh.

Girja Shankar, S/o sri Chhute Lsl A /a 31 yrs

r/c vill Vanbirpur, P.O. Raipur, Tehsil Machlishahr

Distt. Jaunpur.

Rajendra Frasad, S/o sri Ram Lal, r/cUmargsnj
P.O. Raipur, Tehsil Machlishahr, Bistt Jaunpur,

Amnrit Lal, S/o sri nath rgc villumarganj P.O.
Raipur, Tebsil Machlishahr District Jeunpur.

Hira “al, spo Sri Ram hath, r/o vill Umarganj, P.O.\

Raipur, Tehsil Machlishahr, Distt. Jaunpur.

ees Apvlicangs

Versus

Unicn of Indié through General Manacer, Northern

Reidway Railway Board, Barods House, New Delhi.

Chief Ferscnnel Officer, Northern Railway, Rarods

House, !l'ew Delhi.

Divi§ionsl Railway ilanager, N. Rly Newab Yusuf
Raod Allzhancd. :

Allchasad,

oo ResSpomngents

Criginal Application no, 479 of 1993

Shiv Shenker, S/o kem Lakhun, r/c vill Rehdaul Khurd

tost Gaure Distt. Fra&pgerh

1
pi=)

cIr
pOs

1
t Rampur, Distt Jeunpur,

Shanker, S/o sri Choitey Lal, r/o vill Bamvirpur

Ram Bshadur, s/o sr. Mchan Lel, rfo Purani Bardahi

Bazar, Posil jlukundasaganj, Tehsil patti, Distt.
Pratapoarh, \

T T TS e
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Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhen
Misirpur, Post Suvansa, Tehsil Patti. Ditt Pratapgerh.

Vibhe shanker, S/o sri Cheottey Lal rfo vill
Eanveerpur, Post Rompur Distt Jsunpur.

Rem Khelewan, S/o sri Kandhai. r/o vill Sawai Rampur
fost serei Bika, Distt. Jeunpur.

Ram Dehadur, S/ sTi Rem Abhilash, r/p vill L bl

pue Kharegrei, Post Suvnase, Distt. Pratapgarh.

Ramshonker, S/o sri Chottey Lal, r,/o Banveerpur,
post Ramyur Distt. -aunpur,

Lalji, sSpo sri ljatapher, »/o vill Meerpur, post
Madhupur, Bistt. Jaunpur.

Shesh Nath, S/o sri Mata Saran , r/p vill & Post b
Sileudhi, Distt. Freta,garh, )

e e AP licant

Vers us

Jnicn of India through General j[janager, N. Kly Reilwey
Board Bafode House, New Delhi.

Chief Perosnnal Ufficer, Northern Rail@ay, Barode E

Howse, New Delhi, . =
i

Divisional Reilway, Manager, Northern Rallway

Allshabed.

Senicr Divisional Commerciel Superintendent
Northern Railway A llahebad.

e s+ Respcndents

Nriginel Apclicaticn no. .416 of 1993

Kishan singh, S/o sri Rem Nagina Sinzh r/o
Uoyard Qolony Qr. no. 702-C, Mugalsarai, Distt.
Varanesi.

Ramesh, S/o0 sri Remji r/o vill & P.O, .Farshuramp ur
sibtian post Mugalsarai, Distt. Varenasi.

Ashok Kumar Fandey, s/o sri Balmiky Fandey r/o
Sibtien, Parshurampur, P.O. Mugalserai, Alineuar
Distt. Vcrenasi,

Prem Kumar Srivastave, 3/0 sri S.4. Srivastave,
r/o Loco Colony Gr. no. 128-K Mugslsarej Distt
Varenasi, :

Dilip Kumar Sinha, s/o sri Deep Nzrein lal,
R/o Harur Colony Gr. no. 694-A iugalsarai, Distt.
Veranesi,

\ ... Applicants

pElL
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Versus

Union of India through General Manager, N. Rly
Reilway Roard, Barcde House, New D« lhi,

Chief Personnel Officer, Northern Railwey, Barode
House, New Delhi.

Divisional Railway Manauer, Northern Railway
Allahabad,

Serior Divisional Commercial Superintendent, Ncrthern
Rei lway, Nawab Yusuf Road, Allshzhed.

e .o hespondents

Criginal Application no. 1006 of 1992

- santosh Kumar s/o sri B.G. Sharma, r/o 146-4 Loco

colony Aliaarh.

ee. Applicant

Versus

Union of India through the Genersl Meniger, N. Rly
Baroda House, New Delhi, =

‘Divisional Rai lway Maenager, N. Rly Allahabad

Serior Divisio..sl Commercial superlntendent N. Rty
Allohabad,

+e+ ..Respondents

uriginal A pplicetion no, 1303/92

sushil Kumsr Pandey, S/c¢ Pt.L.N. Pandey, ii/o
60 Bhendari Sttiorn Rd., Jaunpur. " s

Saxena, W/o Sri R. Doxcnd, 99/3u3 Sisaniau

S‘lo ‘t.
auraha, Kenpur,

gy
Bacha G

o]
h

o o0 .'\pp l.LC ':n'tS °

Vers us

Jnion of 1lndia throuah General pianager, N :Rly
Baroda House, New Delhi.

The, Divisional Railway Maenecer, Northern Railwey

Wwehr i




L 15 7/ |
Allehebad.

3. The Senior Divisicngl Commerciel Supdt. N. Rly
DRIV’\ Offi ce. Allahabado

... Respondents

234, Original aApplicatiorn no. 1715/92
1. Indu prabhe rander, %/o sri B.N. Pandey, r/o
94/1A Gelle Bazar Tilhargenj. allahabac.

2 smt, ‘zdhuri Misra, w/o sri O.p Mishra, r/o
62. Bhandari Staiion Road, Jaunpur. f

S 'Appli cant

Vers us

1. Union of India through General Manager, N. Rly
Borada House, New Delhi,

2% Divisional Railway Manager, N. Rly A llahabad.

a0 Senior Divisional Commercisl Supdt. N. Rly DRV
Office , Allehabad.

.++ Respondents

24, Originsl Applicetion no. 133/93

1 Kripa Shenkar, S/o sri V. Nabh, Vill peta=-ka-pura g
F.O. Rem Nagar, Bistt. Allahabad |

2% Umes h Chendra, S/o Sri s. Prasad, R/o Vill Tikari
P.O. Bhemni Hiter, Distt. Allohaovad.

«sv Appliconts

\Versus

1e Jnion of Indie through General JNenager N. kly
Baroda House, New Delhi,

2, Divisional Railway jianager, N. Rly, Allabebad

3 Sr. Divisional Commerciel Superintendent, N. Hly
DRV Office aAllshabadu.

\\ «+.. Respondents

i
i
-




28,
15

20.
L

et g gt -

// oyt /]

Jnion of india through General !ianagerl, No .Riy
Barcda House, New Delhi.

nivisional Railway ‘Manager, N. R1Y Allahabac.

senior Divisipal Commercial superintendent N. Rly

Allahabad.

Seniorx pivisional personnal Officer, lorthemn
Railway Allahabac.

SefdoT pivisional Accounts Officer N. Rly
Allahatead.

PO nes pcnden’ts

originsl Application no. 1028/93

Rajesh KumaT Tripethi, S/o STl R. Tripathi
R/o 354/7/1, jayantipur, Dhumapgang Allahebad.

... Applicant

Ve rs us

Jnion of 1ndia through ~¢neral Manager N. Lly
garoda House, N pelhi. '

pivisional Rai lway .ianeger, N. Rly allahcbade.

Senior Divisional Comercial lanager, N. Kly
DRM. Office Allahabad.

... Respondents

original Application no. 1245/93
shiv prakash Dubey, s/o S.D. Dwivedi, r/o vill.
MNawapura (Kakrahe) P.O. Fatehpur, Distt. liau.

... Applicsnt

\Versus

Jnion of India through General Msnager N. aly
Baroda House. New Delhi.

pivisional Railway Manager, N. Rly Allehabad.

Senior pivisional GComuercial Menager, N. Rly

Allahabad.
\\ ... Respondents

L

ST ——
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/] 18/
Originel Applicstion no. 1362/92
Pawan Kumar Psndey, S/o Sri S.S. Pandey, R/o 161/5
A, Azad Nagar, South Melake, Allahabad.

Arun Kumer Singh, S/o Late Sri Ramkant Singh, R/o
Vill./p.O. Kaju, Allahabad. .

... Applicant

Vers us

Union of Indie through General itanager N. Rly
Barods House. New Pelhi.

Divisional R&ilway Veneger, N. Rly Aallzhabad.

Sr. .Divisional Commerciel, Superintendent N, Rly
A llahabad.

«es Respondents

Original Application no., 1511/92

Suresh Kum r Srivass&ava, S/o sri R.K.L. Srivastave
r/o 36A4/60, Judhwal, Tilharganj Allahcbad.

1.

2

33.

1.

«eeo Applicant

Vers us

The Union of Indis through General ianage , | Kly
Baroda House. New Delhi, t

Divisional Railwey Menager, N. Rly Alle p¢ p.q.

Sr. Divisiorial Gommercial Supdt. N. Rly T rv Office
Allahsbd, L

-+« €5 )¢ ndents

Criginal applicetion nc., 1603/92

Sharda Babu, S/o Ghessit Lal, R/o ] g5 nakhas Kona
Alliechabag. ! !

Asrar Ahmad, S/o Sri Abrar Ahma i, r/o 553 attarsuiya,

Allchabad.

‘e e Applic&ﬂt

Versus \
R

- 19




1.

2e
3.

ot w
O

/19 [/ |
Union of lndia though General Manager M. Rly
Allahabad,
Divisional FKailway Manager, M. Kkly Allehabad,

Sr. Divisional Ccmmercial Supdt. N. Rly A llahabad.

.+« Respondents

Original Application no. 1628/92

Vijai Kumar Sinha, S/o sri D.N. Lel, r/o Hapar
Colcny CQr. no. 694-4 liughalsarai,

Sunil Kumar Sinha, s/o sri V.N, Lal, R/o Qr. no.
603=-B Hapur Colony Mugalsarai.

Narayan Dutt Dubey, S/o Late sri K.D, Dubey, r/o
131=-3H, First Avenue, Reilway Colonyy Smith Road
Allanagbad.

«e. Applicents

Versus

Union of Indig, thrcugh General Manager, N. Rly
Barocde House. New D=1lhi.

Chief Commerciel Superintendent, N. Rly Baroda House
New Delhi. ‘ .

Divisional Reilvay Raemanger, N. Rly allehabed.

Sr. Divisional Coammercisl Supdt. N. Rly Allchabead.

. ++ Respcndents

Original Application no. 1663/92

Mithlesh Kumer Mishre, S/o sri H,n. Mishra
r/p 41-C Baghamberi Koed, Tilek Negar, Allehabad,

Sharad Dhyani, S/o Late Sri G.P. Dheyeni, r/c
c/o G.P. Dheyani, Prayag Sangit Semiti, 12-C Kamla
Nehru Road, Allehabad.

Ramji Verma, S/o sri K,N. Verma r/o

House no,
Y S ey ] = = ¥ naad R .
173/B Railway Colony no. 1 Subedarganj

’ Allahaba’:.

«.s spplicants

\

e e R e e g PR, m i L e e e e 2




3%,

Tganjay Kumar -Srivastove, s/o sri R.F.
a

/] 20 [/
VerIsus _

union of Indiea through seneral Manager, N Rly
Baroda H-use, New Delhi.

chief Commercial superintendent, Ne. Rly Barode
House MNew Belhi. .

pDivisional Railwsy iienedel N, Rly allehabad.

sr. Divisionel Conmercial Supdt. N. Rly Allahabad.

~espondenis.

Original 4pplicaticn no. 17713/°2
vinod Kumsr S/o Sri R.Y. Ram, r/o ¢ 757, GIB Kagar
Kereli Allchabad.

virendre Kurar. S/o0 Sri ReS. RaM n/o 23/B/76/GC/
1003, Allepur, Allehabad.
grivestava

r/o |14:B/5A, Chakiea, p.0. GTB Nagar, sllahabac.

... Applicants.

A

\Vers us

inicn of ipdie through seneral Mananer, I. nly
New Delhi.
The Divisional Reilway MenageT, No Rly Allshebed.

s5¢. Bivisignal Comml. Supdt. Northern Railway
M Office Allchebad. .

5 oC Kespondants

original A pplicetion no. 1821/92

sudhir Kumer /sfo sri sridaye Nerein south of Jania

Road, New Yar, Distt. Patne, Fresent Address.
101 anand Bagh uold Baiharend Allehebade.

... Applicent

\Jers us %J\/
v Y




36.

w H w N
. - L
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Jnion cf 1ndie through Gneral jianager, N. Rly

=
b

Barocga House, New Delhi, =

ivisional Railway Maneger, N.Rly Allahebed.

&)

r. Divisionrel Commercisl Supdti.Nn. nly allehabad,

(03]

Sr, Divisionagl Fersonnel Officer N. Rly Allahabsad.

©
Sr. pDivisicnal Accounts Officer, N. ily Allahsbed.

... €spondents

Original applicetion noc, 1822/92

Arun Kumer, S$/o Sri G.F. Srivestava, r/o 101,
OUic Baiharena Allehebed

=0 Applican‘t

Vers us

Jnicn of India through %he Gen.
Barode House. Allechaoad.

eéril Manager, N. Rly -
nivisiorial Railway isnager, N. Rly allahabad.

3r. Dvisional Commercial Supdt. N, Rly. allehabed.
Se. Divisional Personnel Officer, N. ~ly Allchabad.

Sr. Divisiocnal Accounts Ufficer, N. Rly Aliahabad.

.. Respondents

Original Applicaion no. 1825/92

Virendra Pretap singh, S/o R. Singh, R/o !furéhan,
Post Shikaerganj, Distt. Veranasi.

Virendre Bahadur Sinch, 3/o0 S1i K.E. Ssingh, R/o
vill prempur, Fost Chakie, Distt. Varenasi.

Mohan Prasad, S$/o sri lalji, R/o vill Murahen, Post
Shikerganj, Bistt. Vsrenasi.

Brij Rej Yadev, S/o sri B.R. Yadav, R/o Vill
Murehan, Post Shikarganj, Distt. Verdnasi.,
Krishne Mpraeri, Sinch, 5/o sri R. luret, r/o
vill Mure han, post shiksrganj, Distt. Varenasi.

Surendra ;retap Ssingh, S/o Sri R.B. Sirgh, R/o Vil!
Prem, urbPost chakia, Distt. Varancsi.

N,




N

w

4

4.
1%

Kéla Dands Bhawapur, Himmatgeng, A llahabad.

[l 2e [/

Vers us

Union cof 1ndis thrcugh senersl lianeger, N. Rly
Barods House New Delhi.

Chief Commerciel Superintendent, N. Rly Raroda
House New Delhi,

Divisional Railwey ianager, N. Rly Allehebed.

Sr, Divisioral Commercial Superintencent ,
:‘:o Rly’ Al lahabada

«es. Responoents

Originsl applicetion no. 1231/92

Alok Kuwar.Sinha, ©/o sri c.p. sirha, r/o 233,

0ld Bairahena, Allehabad.

Ajai srivestave, 5/o sri Om Prekesh, r/o 86/51

LI AJ'lican'tS

Vers us

Union of India through:enersl lianegzer, N. ikly
Baroca House, New D- lhi.

Divisional Rai lway Maneger, N. Rly allahcbea.

r, Divisional Commercial Supdt. N. Rly A llahabad.

(€))

olersResSHOndents

Original Application no., 333/92

Shwetank Verma, ~¥/o 3ri B.,P Verma, r/o 25, Ghes ki
Satti, Khuldabad. Allehabad.

.o Applicent

Versus
Jnion of lnida through General Manager N, hly
Laroda ifouse, New Delhi,

Genersal vaensger, N. Kly, Railway Bhawsn (Baroda

J

House), N.w Delhi,

A - 2.3




S \2oRE] ]

3 Chief Commercial Supdt. N. Rly, Rail Bhawan,
Bearoda House, New Delhi,

4, Divisional Reilway Mens.er, N. Rly, DRM Cffice
Allshabad. .

w

Sr. Divisional Commercial Supdt. N. hly, Allahabac.

— -

... nespondents

49, Criginal Apulication no. 643/94

1. shiv Dayal pandey, ¢/o Late Sri Pt. Krishan Pandey
r/o Block no.27/10, Labour Colony, Naini Allahabad.

oo+ Applicent

Vers us

ls ==The Union of Inida &
=° “=Barode House, New D

hroagh General Manager, N. Rly---4:4

=3 -

pal-Railwey Manager;
3. Sr. Divisional Commercial Manager, N. Rly allahabad.

.+« Repsondents

43, Original aApplicction no. 61/94

Then Santosh Kumsr Sinha, s/o L.J. Sinha, a/a 32 Yrs.
r/o Vill Kanharpur, P.0. Khardan, Distt. Varanasi.

eo. Applicant

Versus
e Union of 1ndie through Zeneral ienager, N. Rly,
Baroda House, New Delhi,
2 Chief Commercial Supdt., N. Rly Beroda House,
New Ddhi,
S8 Divisional Railway !Manager, N. Rly, Allshacad.
4 Sr, Divisional Commercial Supdt. DAM Office

Allehabad,

... Respondents




i
i
I

‘
I

il

Se

10,

2,

3.
3.

4%,
1.

Original Apglicetion nc, 633/92

(L eassy/

original Applicetion ne. 394/93 =

Anand Singh, S/o Sri S.L. Singh, r/o 524-4, Traffic

olony 4llshapec.

Raj Kumer g‘n; S/D sri ii. Dayel singnh, r/o 5-
;\"‘ich rhaa.g, l b

.ei prakash sinah, S/c sri “..D. Bingh, r/o 5 i1.G.
Marg, Allahckad.

santosh Kumsr Singh, s/o sri M.D. Sinah, r/o 5- M.G.

Marg Allkha =ad.

Se e Sigh,

Golony, Allsahabad,
<

Umesh Fretag Ssingh, S/¢ Sri K.p. Singh, Retd.
Priricipal P.B. Inter JSollege. Pratapg:rh. i

sunil Kumar singh, S$/9 sri J.B. Singh, r/o Vvill,
Gujeria, rost Urayadeeh, Distt. Fratapgach.

An-l Kunar Sinch, Ss/o sri B.P. singh, r/o Vill.

gchLla, Post uLcUade~$a 1stt }Latdwﬁdrh

090—5 LO’ colony - ﬁli&: Eéﬂ}‘~~www~

Late
sunil Kurar Barua, S/o srif/J.C. Barus, r/o 89 R.N.
H@gar All:zhabac.
njju; Kumar Srivastave, S/o sri R.B.L. Srivesteva,
"‘/O 152 Da.Lha Jhdt hllbnd./dd

Mukesh Kumer Srivastave, S/o sri d.>. Srivestava,
R/o 1238 Natiyars Road, Allahaba:

ee. Applicants.

VeSS

Jnion of indie, thrcugh General Manaaer, N. Rly
nai lwey Boazn, Zerods House, New Delhi,

Chief Personnal Cfficer, N. Rly Bereday House,
New Ddhi,

Divisicnel Railway Manccer, N. Rly Allahabad.

Sri. Divisionsl Comuercial supdt., N. Ely
A llahsabad.

... n€Sponcents

Ramji, S/o Late sri LalsRam, r/o 6l14/i Teliarganij,
Allsahebad,
\ L ApL li Ca nt

Qgéx/ Y
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Versus
e Jnion of India, through General Mansjer, N. Kly
B<¢rode House, Mew Delhi,
— ’ - 2y The Divisional Reilway Menager, N. hly. allehabed,
Be sr..Divisionalicommercial SUpdt.‘N. Rly Allehabad.

. s+ Respondents

4@. Original Application no. 706/92

i. Dipek Kumar Singh, 5/o sri (Lete) B. Singn, r/o
1B/8A Bhanghambri Road, Allepur, aAllshabad.

2. Akhter Naim Siddique, S/o Sri MN.J. Sidcigque, r/o
174 New NMehdori Colony, Allehsbad.

3. Mohd. Keleem, 3/o sri amir Uddin, r/c vill patulki,
P.0O. Karnehti Distt. Allahabad. {

4, Dilip Rumer, s/o sri A.P. Srivastsve, R/o 9 Elgin
Road, Civil Lines, Allahabad.

¢ Km. Shashi sSriwastave, D/o Sri L.N. Srivasteve,
r/o 347, L1G Govindpur Colony, Allshacad.

64 Suresh Pratap Singh, s/o Sri Rem Nesh Singh, r/o
Vill Chand Kamaniya, F.O. Khutjy P.S. Khera, LCistt.
Allehagbad. i

e o ¢ A,p'::)licanl

Versus

1 Jgnicn of Incie through Secetory, Reilwey Boerd,
Rafi Nerg, New Delhi,

25 Generel Fanager, N. Kly Reilway Bnawsn, (Barode

House) *‘ew Ddhi.
=i Chief Commercial Supa. N. Rly Rei.:way Bhawan

(Barod. House) Allahacrad. _
4, Divisional Railway Mamager, N. rly, allahebac, f
5. Sr. Divisioral Commerciel Supdt. N. Kly, D&M ;

Office, allahakad. |

... iespondents

4%, Criginal gpplication no. 648/9

\

e - SSSR G . - EETTTT
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Ran Murtez, S/o Mewa ipal, rjfo 71 A Dale Allapur,
Alldhated,

Vers us

JniemofIndie thrcough Generel lansger, N. Rly -
Barode House, New Delhi.

Divisional Railwey !lenscer, N, xly Allehuced.
Senior Divisional Commercial supdt. N.- Rly Allehaba .,

.+ . Respondents

Original A pplication no. 731/92

Raj Kumar ‘ishre, S/o sri K.K. Mishra, r/p
2610, shiv Kuiti, Kri,.2l Bhawan, Allahabad.

Frank ..ichard !jenesse, S/o Sri i.R. Menesse, ...  —
S4/37, Cld tumfordgend, -Allehabad. ' D
| N .
oe e Ao ltcamit.

Versus

JUnion of 1ndie, th rough General lisnaver, N. Rly
Kail shawan, Rarode iiouse, New Deihi.

Divisional Railway Maneger, N. Rly DRM Office,
Allchabed.

senicr Divisional Commercial supdt., DRM Office,
Nawab Yusuf Road, Allchebac.

... Respondents

Criginel A pplicastion ns., 736/92

Frakash Chaendra, rangey, S/o M.D. Pandey,r/c
vill & P>st Dubawal, Cistt. Allshabkad.

ee. Applicant

Versus

Jnion of iIndie, throu_h Secretery, Railway 2oard,

N a1l rs
New De lna.

seneral janager, N. nly Reilwey Ehawan (Beroda
House) l.ew Lielhi. \\

W 2
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g Chief Commercisl 3supdt. N. .RlyRailwey Board,
New Delri,

4, Divisional Railway Maneuer, No., Rly DRSO Ofiice
All che iad.

Divisjicnal Commercial Supdt. N. LRly, DRM

&b, Criginal application no. 380/92

8
y, t/o vill. senagur, P.O.

1s Gulab Tem, S/o Ram LCaur
- r.O. Sengpur, Distt, Jeaungul,
‘.‘41
ce- Applicant.
Versus e
1. Union of Indie through Senerel ;lanager, N. .ily ’i
Barocda Heuse. Mew Pelhi, P
gy
2. Divisionel Railway 'eneger, N. ' ly, Allchabad. L]
3 Sr, Divisional Coc merciel supdt. N. Rly, DRM
uftice, allchavad. !
.+« li€sgondents
4¢. criginel applicetion no. 961/92
1. Durgesh ;.ani ishra, s/o sri C.P. ‘ishra, R/o
433-KL Kydganj, Allchahacd.
2., FFermeshwar Presad Trivedi, s/o Sri R.K. Trivedi
‘r/c 116=-4 Bahadurganj, Thakur Din Ks Hstha,
Distit. A llahchad.
3 wehdnra prasad Mishra, s/c¢ sri K.p. Mishra, r/o
577-4 Nai Basti, Netsa Nagar, Distt., &llahabad.
ADHD 1‘] AT
° 0 ¢ ,{*\;JX\*--Cunto
Versus
s Jnion of India throuaoh General l[ianeger N. Kly
Baroda House, l.ew Delhi.
20 Chief Commercial Supdt.,N. Rly Reroda House, New
D lhi,
3. Divisionel hailway lianager, N. Rly Allehabad.
4, Senicr Divisionsl Commercial Supdt. CRM Cffice,
N, Hl /-\l o
b lahabag . \ ) ... Re pondents
%ﬁ\r S
!m‘” \. . . . I ke i i - e B N 3 k iR
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sriginel application po. 267/92
Dinesh Frasec Fandey, Ss/c sri R.N. Fandey, r/o

vill. RBelwan, P.0O. rahara, Distt. firzepur,

ee. Appgplicant

Versus

o
[
e

f India through General lancgexr I

ol
Ve

Union ©
MNew Delhi.

Divisionral Railwey {i@nsjer, No. Aly Allahabac.

sr, Civisionel Commercial Supdt. N. Rly Allehabad.

es. Recponcents

Original apulication no. 1203/92

Krishna Lal 5/o sri G. 3S¢hel, r/o 12/14 M.G. rerg,
G.G.I.C. Comp cund, -Allehabad,

i.dhendre sirgh s/o sri U. Singh, r/o 2/85, Rame Nend
I\gar, latiyara Road, Allapur, Allahebad,

Hori shenker singh, /o Sri Rkem Autar singh, /o
2/45, Raeme Nand i-agar, latiysre Road, Allahéebad,

ﬁéj _ahadur Ram, S/o Sri Dal singecr hLam, R/o
87=1/2-C, Baghambari Rcad, Allspur, allshabad.

: |
Yogendra leth,s/o Sri Dudh hath, r/o 535, Colonel Gurn |
Je- D Liconds, ;

Vers us

Union of Indie through General lanajer, M. Rly
Beroda House, Mew Delhi.

Divisinal Railway wana‘cer, Northern Railway,
Allchabad,

sr, Divisicnal Commercial Supdti., N. Rly allshavad.

e HES.ONUENnts

\

.. 29
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54, Original Applicstion no,1207/92

1 Suresh Chandra 3Jupta, B/o Sri Reja Rem Gupta, —
r/o 2°/3, New Rewa Building, Leader Road,
Allahgbsad.

2 Pertho sarthi Dobdar, s/o sri K.K. Dobdar, 294, Axkbar
pur, Allenhebac.

e npolicrts, -

Versus
i Union of 1ndia thr ugh General jgna,er, M. Rly,
Beroda House, . Belhi.
2, Divisional Reilwey !lanagzer, L. uly Allehabad.
3. Sr. Divisional Commercial supdt. N. Rly Allashabad.

-

«.+ tespondent

)

3

58. JUrigianal A pplicetion no. 1345/92

1. KrishanaKant Srivastava, S/o Sri (iate) ;iunni Lal
Srivastavse, r/o Kama Nénz Napar, Bhardwaj Puram
Allehabad.

2. smt, Jsha .ani srivasiewa, I/o sSri D.C. Srivastava

r/oc 520KL Kydganj, Allahabad.

3.  He<esh Srivasteva, 5/0 5:i Kripe Shaenker, r/o
72- C/2, .atiara Road, Bharadwsj Purém, Allchabad.

T

4, Ghen Shyam singh, S/o 5ri Z.R. singh, R/o vill Narayail
., 4~ npur, pPost sShivgarh, Distt. Allahabad.

S Brijesh Kumar. Penday, S/o sri S.K, Fandey,
r/o 46, Kunche Rei Genga Prasad, .alviya lager,
Allshapad.

ees Applicants

Versus

1. Jrni-on cf india through Seneral lianager, N. Rly
Raroda House, New De lhi.

2% Divisiorel Railway lanajer, N. ily, Allchabag,
B Sr, Divicional Commercial sundt. N, Rly, Allahabad.

\ +++ Respondents

L

Ve

~ =25




/f 30 [/

56, Original Avplicetion no. 1344/92

1o vinod Kumar Srivesisve, g/o sri R.P Srivesteva,
r/o 751, . uir Road, kejapur, Allahavad.
... Applicant

Versus

e —

1. 5pion of india throujn General ;lanager, N. Rly
parcda Hoise, MNew De i

Gy Divisi na. Railway jianager, .. Rly, & llshabad,

3 sr. Diveiconal commercial Supdte, Ne +1ly Allenabad.

57. Original A-plicston no. 1230/92

1, $.M. Imamuddin, S/0 Sri S.
P - iy i el —
731/0, chanshyem'izagel, Rél

DHeerendra Nath Saxena, sS/C Sri
n/o 46=21-4/7 Renan K& PuTe,

Versus
1. Jnion of incia through cenercl Mansger, N. sly

~sroda House, New Delhi,

2. nivisionzl Railvay iieneger, N. aly Aallehabad.
3. sr. Divisionel Commercial Superintendent, b. Rly

Allsrabad.

.. » lespondents

/

17 prem Shonker, 3/0 Sri G. ShcenXer, r/o 26/31 Kala
Danda, Himietgend, 4llanhaoac,

e (emes hwer Meth 5narme, g/c Sii Ram 131- Yircla hagar

... Applicant,

\Jers us

l. Union of andia throgh seneral i.anager, EB. Rrly,
~erode House, Allahatad.

2. pivisioral Raiiwey Menager, N. Rly, Allahabad.




R S

3. Sr, Divisional Commercial Supdt. N. iily Allahebad.

.s. REespondents

59. oUriginal aApplication nc. 647/92 |

T Verun Kumar Shukla, S/o sri s,.,p. Shukls, r/c
79 A vinhazpur, Beni Ka Heta, Allchabad.

« s Auplicant

Versus

ILé Jnion of india through Generel Lisnager, N. Rly
Baroda House, !Mew Delhi.

on Divisional Railway Menager, N. rly, allechabac.

Cn Sr., Divisional Commercial Supdt. N. nly
sl leahabad,

i
«+ « Respondentis %

‘\_
6@. Uriginal Apglicaticrn no. 494/9&

1 Suresh Kumér S/o Sri Tulsi Ram r/o 25, Lukar Ganj,
hl]d habado

se s Abplicant

Versus
1. Jni n of Inida through Generel Mamager, N. Rly
Baroda House, New D-1lhi,
2. The pivisional Reilwsy Marager, N. Rly, Allehabed.
S The Senior Divisonal Commercial Supdt. N. Rly '
Allshabad,
4, Sr. Divisiconal personnel Officer, N, Rly, Alleheabad.
O Sr. Divisicnal Accounts Ufficer, N. Rly Allshabad,

ee . nlespondents

¢ty Original Applicction no. 495/92 ’

Lo Ranjri Kent patel, 5/ sri Chandra Shexhar, B/o
2, Rama iand Negar, Allspur, Aallshabad,

\
Qe

e e o Appllcant.

el 10




lc

2.
e

4,

3.

25
3.
4.

4

/] 32 [/

Versus g — , -

Jnion of 1ndis throgh the General Maneger, N. .BRly
T

Laroas ldouse, iew Delha,
Divicicrael Railwey lanager, h. Rly Allehabac.

Seniro Divisionel Commercisl Supdt. N. Kly Allahebad.

4]

Sr. Divisionasl Personnel Officer, iv. Rly Allaheiad.

)

abad.

Q

2r, LCivisicnal .ccounts Officer, Ii. Rly Alla

catior no. 513/32
ax ~/5 eri R.P I i
av, 5/0 5I1 RH.l. Ye By 26/1(e

Shankar Yada
y Allahabad.

bha a
Thron hill Roeaé

° 0 /\pplicar"t

Versus
Jricn of Indis through Generzl .ianager, N. Ely
Esrodas llouse, New Delhi,

Uivisionagl Railway ivarezer, N, Ely Allahetad.
3r. Divisional Commeercizl Supdi., N. &ly A
Sr. cCivisional Perosrnel Cfficer, N. Rly Allahebad.

2r. Divisiorel Account Officer, N. Rly allehaksad.

«eeo REspordents

Oriciral Application no., 527/92

anil Kuuser Srivasiava, S/o sri V.K. ¥rivastave,
r/o Rly Cuarter,sutedecrgsni, :ilec':abbd.

1
]
5/0 sri R.P. Sing 0
sil phulgur, Dadstt Allehabed.

TR e PR Vs ¥ S Ny - L ——
1 j\fr:‘-(‘, S/O SA..-. Seb'e iINiicitC, E/O 36-Q-Auly'czr:.lr,

Vers .us \\

* =g
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et ° Union of Indis through Secretor Railway BRoard
i) s J
Rail Bhewv wan, new Delki

2. Sernerel liencger, N. Rly Ceroda House, New Delhi.,
So crhief Comme: rciel Supdt. M. .Rly Baroda House,
vew Delhi.

’ . 4, Divisional Railwey janccer, . Hly, DRM Office,
Allshabad.
5l Senior Diviicnel Commer€ial Supdt. N. hiy aAllahabad.
6. Station supdt. N, Rly Allchatad.
«e. Responaen:
64, Criginal Applicstion no. 632/92
. cot - i N/ e D s "
1. naleya Kant, s/o sri s.X. crivest b»o, I/u 328
E§ghambar1 Housin. Scheme, Bharadwajpuram, ~2llshepur,
Allahabed. |
o0 o J:‘kr);_, liCéaﬂ'C . ;
Versus
loc Union of India, throujh Zenersl ancgesr, N. Rly

I‘ie‘.’v’ D&-: l hi .

N
°

Civisionsl Leilwey anager, N. kly, 2llehebad.

(@8]
.

Seniocr Divisional Commercisl Supdt. N. Rly Allchabad.

«+. Respcncents

///’ 6&. uricinal applicetion no. 476/32
7 . i 5 7/ :
; M Sshushil Kumaz SEAVas ;vé, G SEIclds s e Frasac
Srivaesteva, ©/o 155 “ajanberi Br ih Liraman Yojna,
~Lighapur, “llanatad.

ese Abplicant.

Versus
1y Jniorn of Indie throush Genereal iianager, N. Railway
Berod:z House, lew Delhi.
2 Divisicnel Reilway iianajer, M. aly. lshebkad.
o Sr, Divisionel Commercialvsuydi., N. ®ly Allahabad.,
4. Sr. Divisional persnnel Officer, N. Rly fllahabad.
5. Sr. pivgeional accounts Officer, N. Rly Allahsbad.

ce o Ipspondents _-)"(/.




Original Application no. 477/92
ALURNES U@ 5/0 5ri Gyen Chand, r/o 42, Beka Ji ks
cauch, Ailchebad.

* e e ,A\D}'leu“J‘.

Vlers s

Jnion cf India throagh General ;.sneger, . Rly
Baroda House. New De lhi.

Divieioi.cl Reilvsy ;ienazer, t:. a1y Allcheiad.
Sr. Divisional Commercial Supdt. . Rly .\llehabac.

r. Divis icniel P erosnrel Ufficer, iN. Rly Aliarébad.

Sr. Diviciorial Accounts. Cfficer, lN. Rly Allehabed.

... RespoOndents

Jpéndrs Singh, S/o §ri S. Singh, r/® Tejpur Eostl
« Sckafdih, Distl. Vargrasi.

i 3 5 St 9 dE 77
kaldhi, PuSae Sakaldih, Distt. Veranasi.

Versus

Jnion of India throagh General iianager, K. Rly
, y

Reilwey Bocrd, Baroda Houses. New Delhi.

Chief Commerciel supdt. L. itly Beorcda House. New Delhi

n

3

Divisicrnal Reilway lenager, N. kly al

(o

= 3 = 1 S AT A T T =3 $ 2 = o Al s
vsional Ccmmercizl Supdt. M. Rly Allzhebad.

()
L‘.

s 0

W

. L
os. HEZPOLcenus

Criginal spplication no. 220/93

Sanjey Nerain Prasad, S/o Sri R.L. Presad, r/o
22 Leth no. 1 iew Lehal, Nughalsarei.

Slepeat i in |}
vill Nedjlpur

()

/i o= = \]
, s/°© 3ri R.S. Prasad, r/o
t Chereon, Distt. Varansasi.

\ .. -Applicent
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VVersus _

1, Unionn of Indie, through 3enerel jjanager, N. Rly
Railwgy Board, Darcda House. New Delhi.

2. Chief commerciecl Sugpdt., N. Rly Berode House,
New Delhi.

S Divisiornal Reilway Manager, h~+tlyy All

4, Sr. Divisional Commercisl, Supdt. Northern Railway,
Allshabad.

an

hakad,
«es lLiespcndents

6®. Original Applicatior no. 219/93
1. m Singh Yadav, S/0 Sri R.4i. Yadev, r/o vi
rebharghai, Pp.O. Suhansa, lth;*l Fatti
ratepgarh.

2. Uma Shanker Yadav, S/o Sri R.L. Yadav
Behdaul Khurd, P.0. Gaura, Tehsil Fet
Fratapgerh.

’
T, Dlstt.

3. Om prakash, S/o sri R. Dular, r/d vill. Behdeaul
Khurd, pP.0O. CGaura, Tehsil Fattl. praiaspgarh.

4. asudev, S/o K.N. Yadav, r/o vill. Xudia-ka-pura
Tehsil Mochchalls har, Dlott Jaunpur.

«es Applicants

t Versus
i Union of Indie¢ through Genereal lManager, Northern
Railway Railwsy Bcard, Barods [louss.

2 Chief Commercial Supdt. N. Rly, Baroda House. New

Delhi,
= Divisional Railway Mana;sr, No Rly Alla.:abed.
4. Sr. Divisional Gommercisl Supdt. N. Rly, Allahabad.
es.  RBespondents,

7G  Crigianl gpplicetion no. 197/93

l. Cchet singh, s/o sri Ra; Dshadur singh, r/o vill.
Inargaon, rost Semrahs, Distt. Veranasi.

2 shlx Kumar,lMichra, -S/0 3ri H.P.
ill Tatihera, Fost Deonashti,
3. Vinod Kumeb Gingh, =/o =i 5,
Stacl . o
Vill Raon, FPost Semrsdh, Dist
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1.
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i S.5. Trapthi,

Jakesh Chandra Tripathi, o
Seidatad, Distt. allena.ed.

-
rfo vill., shisakpura, PJist
. . & e /i
shyam Krishern pwivedi, s/c¢ 371 V. Dwivedi, r/o
\/J.lLo TOpo, Ldl‘L)A‘U\AJ\II’ Disti‘ rliliav::c'j'«-c-‘d-

e o0 prlic{;:xtc

Versus
ion of Indiag through 3nerasl Manazer, k. Rly,
Aailvay Thewsn, Baroda ilouse. rew Delhi.
ief Commercicl Supdt. Caroda House, liew Delki.

»

i
Divisionsl ARailway ienager, . Rly B Allahabad.
n

Seniaqr Divisionel Zommercial, Zupdt. . Rly
33:’;.; Bffg';: ."A;Za;‘labao. - 2 2= e

_+es Respondents
Criginal Application no. 162/93
prem Sharker, $/o sri S.H.N. pandey, r/o 45 Gariwen
Tcla, alla“‘wad

Svaﬂjay '\Juc“, Jrj'\'QSbo f&y S/O SI.L (:L.:-Le) Biok e
Srivesteva, 1/o 16/11 liew sohhbatiabagh, Allshsiac.
|

autem no“*kbi, S/o sri N.N. Adhikeri. r/o (955
Lch culony allshebad

Jagdish Presad srivastavs, s/o2 sri (*~ate) N.P.
3rivasiava, r/y 97/A, Karbala, SIS0 o

rajencra Setasvat, 5/0 Sii P.S. Sarczswat, r/o
03 JCA-J- e TO-LC\, .':\»le.léb{:{o

vasiava,

Om I'rakesh Srivastave, 53/¢ 5ri P.lL. Sri
llapur Allchabaz.

r/o £%S (54) Saghambari Colony 3/3 2

AT NS T S ekt ia v &
renshyem Nagar Rallwey Colony allshabasd.

s SO ~ T e S
Tar 3 NS SRCIERACIIN 5 Y/E ORISR Vel el S 10 Sl Ve ay o u S o

Lgno) Kumel Z.ivasicava, 570 3il 5.5. Silvasieva, (
/o $9/11 Servadeya ajer, Allshabad.
~ /

A
\/2rsus

Jnion of India throsgh Zeneral Manager, N. Jly

(]




/3T

T

nailway =2osrd, Rurode licuse, A llew Delhi.

A Chief personnel vificer, jorthern “ailwey, Harcc:
House, liew Delhi.

3. Civicionial Railway Marcasry, Ive 1.1y, allshabeac.

4. gerrior pivisional Ccmmercial -Supcdl. K. mly,

5] ) ;
nla.ohé‘i.udo

¢ s . “";eSpO..uvll’LS

1<. Originsl Application no, 151/03

/

1. Shec Kumer 1aou\, S/O S1i P.l..Yedav, r/o 164-4
,.';.'_J;,).’LD'.‘:QI'.. —‘J-l( ' Bvc(l‘

2. Shailerizs Sehal Verwme, S/0 Sri B.Fs Verma, T/o
UUL/4l-riE Tilsk iiagar, Allahekec.

3. Km. Hajeshweri, Dfo sri Ram BDass, /o 2/95-:
samanand llagar, Allshabad.

<

S Suratl uqmgr Srivastava, S/0 .Sri AJN. Srivesitave,
r/o 127 jMetirs Road, 4-lshabads

5. dejesh Kumer, s/c 3:1 S.F.L. Srivestevs, r/o
LeleCole Siivestave, Sucamadih, Dhanbed.

6.  Awedesh Kumer Singh, $/0 Sii J.singk, r/o surshiys,
Fost _anscih, Distt. Eellia.

= A S Riaes B i C

/e r{r'Janl I'\-JJ!(,.; )Il GSLC‘!‘»’&, S/ACE S JelNeo OT L !.D\.c\/d,
r/o 28-A Krishan legar, allahebad.
la e ems e oo WL s

6. Xarunesh Kumar, 3/o Sii T. b.ath, r/o 543-3 Chanshyam
Negsr, Aallg abau.

F e shyam Erakesh srivasteva, s, ¢ Sii P. Lal Zfo
EVS 54 Beghambari Colony, Allshabed.
10, Lalit Kussr, & rem Kumar, r/o 16/11 'ew

W
(5"
fol}
o O
.

S
> O
—
—~ WU
2
sl

(3]

5ohtatiabagh, .

Versus

1. Jr:iion of india through Generasl léneger, . i.. nly
3arocda !lous2, l.ew Lelhi.

2 Chiaf personnel Officer, . kxly, Barnds lHouse,
I‘;er' Z"? ihi .

S Divisionel Reilway senager, K. iily, -Allghabed.
a4y senior pivisionel Commers€iel Supdt. N. Lly Allghabad.
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Qriginal Applicatien Ne, 1350 of 1993

1., Shri Dhirendra Kumar Mishra, s/e
Shri H.M, Mishra, r/e 23/47/107 B |
Indrapuri Celeny, Allahpur, ‘
Allahabad,

eess Applicant

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi,

«s0+ Respendents

O R_D E R(RESERVED)

JUSTICE B,C. SAKSENA, V,C
This bunch ef 7% CcSeS in all invelve almost

1dent1cal questiens ef fact and law and reliefs alse. O.A

83 of 1992 is being treated as the leading O.A. The number

L —

of days ef werking varies in each ef the O.A and’breadly
the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that te# con the
allegatiens made by the applicants in the month ef January
1982.

2 ‘ The applicants allegeﬁ’that they had werked fer

the peried. indicated by them in the varieus O.ss.in the menth
of January 1982 @ B,15/=- per day. The applicants allege

that on the basis of Railwag Board's letter dated 6.2.90

they made representatien regarding their re-engagement as
Volunteer Ticket Cellecters since they had werked prier te

17 :11.86,

3R Reliance fer the claim is based on the decisions

ef this Tribunal as alse the P.B, in a few O.As preferred

\
Ve

LY op39
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by psrsons similarly circumstanced. The epplicents,
therefoie, have sought a relief for a2 direction to the

1espondents to re-engage the applicanis as Volunteer

-~
4

r Extant

3
’.l

cket

-

w

lactors or Mokbile Booking Clerks es p
Rules. They have also in some petitions prayed that s
cirection be dissued to the raspondents to teke the peti-
iicna2rs on duty and pay back wacges from 1C,12.S0 till

the dete when they first presented thems®lves for engage=-
ment,

4, The respondentis heve 1esisted the petition end have
filed a coungr affldavit as &slso & supplemantary counter
affidavit,

5. The spplicents have filed & rejoinder sffidavit,
The appiicants heve admittedly not re-engaged afier their
short stint ranging between 5 to 18 days in the month of
Jenuary 1982, The Rellway Bosrd's circulers deted 6,2,90
is annexed as winexure Al to the leading C.A snd have
clso been annexed in kXkx some of the U.As. A p.rusal of
the said letter shows that in the light of the judgment
dated 26.8.87 of the Centiral Administrative Tribunal,
Principal Bench, New Delhi in O,A. No, 1174 of 1984 (Neera
Mehta and Urs Vs. Union of India and Ors ) and dismissal
of the SLP No, 14613/87 ty the Hon'ble Supreme Court

on 7.9.3%, The Lailway Boerd has decided that the 'cut
off! cate for being considered for ahscrpticn in

reguler employment egainst reguler vacanclies earlier '
providad to be 14,8.,81 will be substituted by 17.11.86

Paragraph 3 of the circular letter is the ancher shest

4]

g
for the cleim in Lhe present U.A which reads as under:-

\

© e op40
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® In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en

discentinuance eof the scheme by zenal
Board's

‘Railways, as a result of/ﬁﬁggvletter; dated

17.11.86 er any earlier instructien to the

same effect may be re-engaged as Mobile
Boeking Clerks as and when they appreach
th® Railway Administratien in regular
emp leyment may be censidered after they
cemplete 3 years of service as Mobile
Beoking Clerks in the same manner as in
the case of other Mebile Booking Clerks

covered under para l. "

. In paragraph 1 attentien was invited te Railway
Board's letter dated 21.4.82 and the 'cut off date!
provided therein was 14.8.8l.

3. We have heard the learned ceunsel feor the parties,

Re Shri B.B. Paul, ceunsel appearing fer the respe-

ndents raised a preliminary ebjectien that the O.As are
barred by time, laches and vau;?cnnce.

qe. The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.1990
dees not govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter

dated 17.11.86. Their discontinuance had taken place feur

\
L\SVE .. opdl
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years earlier and net en the basis eof the Railway Board's

said letter,

JLE The respondents have also disputed the cerrectness
ef the averment made by the applicants abeut their having
worked fer the duration indicated by them in each ef the
O.As., The applicants in suppert ef their assertien of

having werked in the year 1982 for @ number ef days indicated
by them during the 'Kumbh mela' have been aneexed, cepy ef,

cbrtificate stated te have been %isued by ene Ram Das whe

has given out his designatien as/Tiiiet Cellecter AKM, N. Rly .
Allahabad, Cepy ef such a certifiéate has been annexed as
Annexures A=3 and A=4 te the leading O.A., Shri B.B. Paul
submitted that Shri Ram Das was net competent te issue this

certificate and the said certificate cannet be treated as

preof eof the working peried of the applicants indicated in
the ceréificates. We, however, feel that it would not be
necessary te eqter inte this centreversy for the purpeses
of deciding the O,As. We, preceed to decide the O,A in the
light ef the claim based en the provisions ef the Railway

Beard's circular letter dated 6.2,90. Wwe, hewever, meke it
clear that we may net be understeod te have accepted the

claim of‘the applicants with regard te the days ef their
werking., We may take up the plea of the O.As being barred
by limita?ion. Admittedly, neone of the applicants initiated
any%&&%é&é%iproceedings in any ceurt te challence their
disconti;%énce made in January 1982, The €entral Admini-

strative Tribunall wes censtituted in November 1985. These

O«as have been preferred in the year 1992,

12. As noted hereinabeve, the basis fer the claim
apart frem the provisiens ef the Railway Board's letter

dated 6,2

«90 is certain decisions rendered by this Bench

R . eepA2
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of the Tribunal. The said O.as are O,A. No, 722/90 @
Rajendra kumer Srivastava Vs. Union of India and Ors, C.A
No. 471/80 Mukesh Kumar Srivastava Vs. Jnion of Indis and
Urs, O.A. No., 648/9]1 Madan Mohan Pandey.Vs. Union of India
and OUrs. No doubt, in these casec orders for re-engagerent
of the épplicants therein had been passed. un the msterial
placed in the supplemsntary affidavit we find subsequenily
in several other csses cecided by this Bench of the
Tribunael, & different view was taken when it was pointed
out that the Railway Boerd's circulcr applied to Mobile
Booking clerks and the decision in Neera Mhta's case was
in respect to Mobile Bockihg Ciérks. This distinction was
noted @hile allowing a few review petitions in some O.As '
‘and in U.4. No. 131/92 Lalji Shukla and Ors, the only ‘
direct%on given was that the respondents mey consider and
analysé the cases of Mokile Bocking Clerks and find out
if anyischeme can be framed by them laying down a parti-
culsr criteria for re-engaeging them on cssual or daily g%'
basis, Against this decision, the Railway Authorities
preferred an SLP before the Hon, Supreme court and the
‘Hon. Supieme court by an order dated 7.4.94 passed the
folloiing order :-
o lay condonec. The order only gives & dire-

ction to the petitionasr to find out any scheme

can be framed. The Union of India

can examin2 the matterr and if it is

not possible to frame a scheme, record

its finding accordingly, There is no

obligation cest by the impucned order

that the scheme should be framed in eny

case subject to the 2POVe, observetions the SLP

is disposed of", 3

Q€§L p43




GbevenebsepuEtvens thespeeialdeave petitien21e @ e ee e et
Subsegjuently, the Railway administratien consideredx the
pessibility of framing @ scheme in the light ef the aire-

_ctiens given in Lslji Shukla's case by the Bench ef this

Tribunal which was dlse repeated in seme other O.As which
came fer decisien subsequent te the decision in Lalji

Shukla's case,

12, The Railway Administratien in the supplementary
counter affidavit have indicated that they have taken a
decisien that ne scheme canbe framed fer Velunteer Ticket
Cellecters for abserptien and regularlsat;pn in greup'C’

category pests since this weuld militet egainst the statutery
previsions laid down fer Recruitment ef Ticket Ceollecters etc

as centained in para 127 ef Section B of Chapter I ef the
Indian Railway Establishment Manual 1989 Edition, They have
further taken the view that ne such pests er vacancies exists
en the Railways fer Volunteer Ticket Collecters/Mobile Booking ;

Clerks feor their re-engagement en casual er daily basis.,

15, It was also held that re-enagagement will burden

the public excheguer and will clse enlarge backdeer entry

and will effect reservatien pelicy as centained in article
16(4) of the €enstitution eof India. It was alse held that
framing ef such a scheme for those Volunteers whe have clearly
worked fer a peried ef merely for 5 te .18 days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general cempetitien and the eligible persens at large E;

would be deprived ef their legitimate rights.,

Qﬂ:’\‘/ .. op44




13, Admittedly, this scheme hes been given up after

47.11.86 and the Railway Administratien has fer cogent reasens

indicated that it was net feasible te draw up & scheme cs

reguired in erders passed kn varieus O.A.s

16, Shri B.B. Paul hes also invited QQ£L our attention

te certain decisions in review petitiens which were allowede~

ﬁ@@@ﬁ&}%b.On the basis of an enolegy of the decision by the
Pr1n01pal Bench in 'Neera Mehta s case direction fer re-engage

ment had been passed in the Oms., While @esdddag allewing the
review pegitiens it was neted that the decisien in Neere
Mehta's case was confined te Mobile Booking Clerks and there
is ne parity between Mebile Boeking Clerks end Velunteer

Ticket Collecters. The present applicents fcll in the later
categery.

16. Quite @ large number of decisions have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens
and a directien te drew up a scheme was enly previded as in

Lalji Shukla's case(Supre ), which wgs followed in many other
subseyuent decisions. The turns and twists which have taken
place in the view expressed on the questicn have been referred
to show that the decisions of this Bench of the Tribunal on
th b'\ . s . - a <

€ basis of which the applicant /Ciclmlng similar benefit
being extended to them do not hold the field.
17. we may now take up fOr consideration the plea of
. ) benefit of the
the applicents ihat the /decisions in some O.As in favour of

similerly situated persons may be extended to the applicante,

It is now feirly well settled that the judoment of the Tribun:

\ Q);’), P ‘},4,,
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{bf that metter of any court does not'give rise 12 a
& cause of action, It is the orders of the authority
concerned or their inaction which give rise to:the
grievance and the cause of action gased upon this ha§ te
be considered for purposes of determining whether the
petition is barred by time under the prcvisicns of Sec,

21 of the Administrative Traibunels Act.

E As was noted by the Medrss Bench of the Central
Administraetive Tribunal in & decisicn reported in (1994
28 AIC pge 20 'Tamil Nadu Divisional Accountants Associa-
tlon and Urs. Vs, Union of Indias end Ors, this position of
law hss been clearly affirmed in the judgment o{ the
Supreﬁe court in.'BhOOp Singh Vs. Jnion of India and C(rs.
(L$92 ) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has not been satisfactorily explained the C.A was

re jected on the ground of limitation alone, In that

case an order adverse tO the applicants wa

O

passed cn

()

14,10,8C. A decision on a similar order was renderecd

ty the Chandigarh Bench of the Tribunal on 1.5.91, Ther

rh

after the applicants Asscciction moved in the& metter and

mede & representetion, O years delay was held as fatal.

1¢. A Full Bench of the Ernakulem Bench of the

Tribunal in & decision reporizd in (1994 ) 28 AIC 177 has
also taken the view that decisions in similar cases cannot
give & fresh cause of action end the perlod must be counted

from the dete the clsim relates,
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215 The Hon 'ble Supreme Court in 'Bhcop Singh Vs, uUnion
of Indiz snd urs(Supra, had interelia, held thet"inordinate
and unexplained delay and laches by itself/zsgood ground

to refuse relief tothe petitioner irrespcctive of the
merit of his claim. It was alsc Observed that Art. 14 or
the principle of non=discrimination is eyuitable principle,
Therzfore, eany relief cleimed on thet basis must itself

be founded on eguity end nct be elien to that concept".

M
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. Ve mey also refer ic a relevant observation mede in a
recent decisiun of Hon, Supreme Court in 'Retan (@ancra
Semant ana Ors, Vs, Union ot Indie and urs reported in

1994 $.C.C(L&S) page 182, The petitioners before the Supre-
me Court in that case were casual labourers of south eastern
Rellway. They were elleced 10 have been eppointed between
168469 end represented between 1S75-78. They, throuch
their petition socught ¢ direction to be issued to the opp.
parties to include their nemes in Live Cssual Labcurers
Reyister after due screening end to give them re-employment

according to their senicrity., The basis for the claim

_amongst others amd was a few judgments rendered by the Apex

court in 1985 &andl87 directing the Railway Authcrities to
prepere a schems dnd-to absorb the casual labourers in
accordance with their senicrity, The petitioners appeared

to have made a representation in 1SG6C to the Authoiities in

& A

which it was clleged that they are not followinc the orders
of the Supreme court, High cuurt of Calcutta and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hen,
Supreme Court, tock the view that since no explanation heas

been ¢given es to why the petitioners did not approech till

1990 held that two questicns arise;
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whether the petitioners/entitled as

(o]

matter ot right to reemployment.
whether they heve lcst iheir right,
if any oue to deleay.

While dealing with the said question the
Observetion was made i-
De lay itself deprives a person of hié
remedy aveilable in law. 1n absé@nce of
any fresh cause of action or any legislation
a person who has lost his remedy by lapse
of time logses his right as well",

A Full Bench ot *the Tribunal(PE, while

deciding U.As 767 and 842 of 1989 mede the following

ra2levant observation:-

" It is not openes tc court of record %o
pess an order in respect of persons who
ere not even present befocre it by any
cpplication or petition. In this view
of the matter the view taken in the
case of one cr more employee by a judicial
forum cannot be i?vso fecto made appli-
cable to ell cther employe2s in the seme
cadre,krank or situaticn by another

judicial forum."

This cbservation also sugpcrts the view taken hereinasbove |

.

thet the judgment in a csse does not give a cause of

. who

acticn to another employee,/claims to be similarly

decided.

circumstanced as the applicant in other case earlier
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24, Shri B.B. Paul, lecrned ccunsel app2aring for

the iaspondcnts have invited our attention to ¢ decis;on
rendered by the principal Bench in 'aAshish Chsakraborty Vs,
Jnion of Indlig and urs, .eported in L994(1,; AIJ 382, In
the said case the fests are almﬁst identical as in the
case in hend, The applicant alleged that he was engaced
as Mobile Bocking Clerk from 1,6,85 0 1£.7.85 and hed not
been engaccd thereefter. He mede & reppesenistion stating

th

19%]

L he has worked for 232 deye in 1989 and in view of the
circilsr cf the Railwaey Poard dated 21.5.92 he be elso

ccnsidered for ebscrption as Mcbile Booking Clerk. The

\Q

applicent's representetion was rejecied and he wss informed
that he cennot bes ebsorkted in terms of the letter dated
12,8,92., In th2 szid czse the gpplicant based his claim
on the bssis of & decisicn of the F.B. in & similer bunch
of the:cesc—s° The Division Bench tock the view thet

there is no perity or simil-rity hetween the applicants
case end ithe applicanie in the bunch of cases decid +
earlier, It was held that since the services of the
applicant was nol discontinued es a result of Reilway
Bcerd's lettier dated 17.11.66. the ap; licent's cus@ was
kzg not coverzd by para 3 of ihe Railway Board's letter
dated 6.2,SC., Since he was nol discherged consequent

upon discontinuance cof the scheme by the zcnal Railway

as ¢ result of letter dated 17..1.86., The same situation
obtains herein also and wehave alreedy held accordingly.

25 In the said case, e

ah

crring to the decision of the

Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the guestion of deley was also
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considéred end it was held that the petition was barred

by limitationg The cause of action having accrued & in

July 1985. The said C.A was filed sometime in the yesr
1593, o

26, The learned counsel for the respondents also
invited our attention to another decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indie and Ors reported in 1994 (1) ATJ
pc-84,

2%. The petitions before us are clegrly barred
by limitastion as providéd in Sec. 21 of the Administrative
Tribunals Act. The provisions of the Railway Board's

letter dated 6.,2.90 is not attracted and aspplicable to the

applicants,

29. Admittedly, the scheme heeXx been given up
since after 17.11.86 and is no longar in force., This fact
cannot be IOEE sight of. The agplicants therefore, cannot
be granted[ﬁeiieisprayed for by them. The applicants also
raised a plea that one Shri R.N. Shorey and 12 Others Volu-
nteer Ticket Collectors have been included in the approved
list of 1982, It is, therefore, pleaded thet the reSpénde-
nts have been given re-engagement to some Volunieers as
Volunteer Ticket Collectors on Pick and Choose basis.

Bq.- ' In the counter affidavit, it has been indicatat
that the 12. persons named in para 4.1C of the leading O.A

had been re-engaged as IMokile Booking Clerks and not as

volunteer Ticket Collectors. The allegation, therefore,

haS. bean denied. Be that as it may, the applicants would

be entitled to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-
ngenis in re-engaging @ few which has been satisfactorily
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expleined will nct give rise 1o discriminstory treatment.,
The—appiicants in s2ffect ere seeking re-engsgementi on the
strength of having worked for a period panging betwsen

==

2 10 18 cays,which alsc 1s doubtful,and has been disputad

by the respondents.

35, In view of the dliscussion hereinasbove, an
a totality of the circumstences we are not pursuaded to
grant the relisfs claimed for by the agplicants. The U,.As

lack merit and arex accordingly dismissed. No order as to
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32 ﬁ_ The copy of the juvgment shall be glaced

on each of the U.hAs which have been decided by this common

juogment.y ~
— -
( K. MUTHUKUMAR ( BeC. SAKSENA

MAMBER(A) VICE CHAIRMAN




